GOVERNMENT OF INDIA
MINISTRY OF ROAD TRANSPORT AND HIGHWAYS

LOK SABHA
UNSTARRED QUESTION NO. 107
ANSWERED ON 2"° FEBRUARY, 2017

ROAD PROJECTS UNDER PPP MODE

107. SHRI RAHUL SHEWALE:
SHRI B.V. NAIK:
SHRIJAYADEV GALLA:
SHRI SANJAY DHOTRE:
DR. SATYAPAL SINGH:

Will the Minister of ROAD TRANSPORT AND HIGHWAYS
s IRage 3R TTAmeT 755y

be pleased to state:

@ the details of the road projects awarded under the Public Private Partnership (PPP) mode
across the country including cost incurred on account of land acquisition during each of
the last three years and the current year, State/UT-wise and Project-wise;

(b) whether the Government has conducted any study on cost-benefit analysis of the said
projects before awarding them under the said mode;

(©) if so, the details and outcome thereof and if not, the reasons therefor along with the
present status of such projects;

(d) whether the Government has received complaints of irregularities in awarding the said
projects from various quarters during the said period,;

(e) if so, the details thereof, State/UTwise and Project-wise and the reasons therefor along
with the action taken/being taken by the Government thereon so far, and

U] the other steps taken/being taken by the Government in this regard?

ANSWER
THE MINISTER OF STATE IN THE
MINISTRY OF ROAD TRANSPORT AND HIGHWAYS

(SHRI PON. RADHAKRISHNAN)

(@) to () The details of the road projects awarded under the Public Private Partnership
(PPP) mode across the country during each of the last three years and the current year, State/UT -
wise and Project-wise are at Annexure-l. Cost - Benefit analysis is part of Detailed Project
Report (DPR) study. Decisions regarding the mode of project delivery are taken on the basis of
value for money. So as to ensure that the decided mode of project delivery is the optimum and
most viable alternative. Tendering of the projects is done in a transparent manner on E-
Tendering portal, which envisages competitiveness among the bidders. Complaints received in
this regard are duly inquired into and necessary action taken thereon.



Annexure-|

ANNEXURE REFERRED TO IN REPLY TO PARTS (a) TO (f) OF LOK SABHA
UNSTARRED QUESTION NO. 107 ANSWERED ON 2.2.2017 ASKED BY SHRI RAHUL
SHEWALE, SHRI B.V. NAIK, SHRI JAYADEV GALLA, SHRI SANJAY DHOTRE AND
DR. SATYAPAL SINGH REGARDING ROAD PROJECTS UNDER PPP MODE.

Details of Road projects awarded during the last three years and current years on PPP mode

S1. No. State/ UT No_s of Total Project Cost
Projects (Cr)
1 Delhi / Uttar Pradesh 2 1782.99
2 Gujarat 7 5329.93
3 Haryana 3 4480.97
4 Himachal Pradesh 1 1583.18
5 Jammu & Kashmir 1 2680.42
6 Jharkhand / West Bengal 1 1655
7 Karnataka 3 3993.7
8 Kerala 1 682
9 Madhya Pradesh 4 3684.85
10 Maharashtra 14 17460.35
11 Odisha 1 1008.6
12 | Punjab 3 2949.95
13 | Rajasthan 9 745455
14 Rajasthan / Gujarat 1 1244.1
15 Tamil Nadu 2 1879.95
16 Uttar Pradesh 6 7138.76
17 Uttar Pradesh / Uttarakhand 3 2768.84
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